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may I know whethet 1t 1s a fact that all
that money has been given back to the
mills in the form of subsidy to produce
coarse cloth ? You are taking with one
hand and grving with the other  The hon.
Minister 18 very happy that the production
of coarse cloth has increased by 20 per cent
May I know what 1s the peicentage of
population 1n the couatry which utilizes
coarse cloth 2 Ts 1t only 20 per cent ? And
if that 1s not so, then the pioduction 1n
the mulls must be in proportion to the
population of the country May I know
what the Government 1s doing to achieve
that quota ?

SHRIL N MISHRA  Su, 1t 1s fact
that nct 20 per cent only of the popula-
tion of this country consume coarse cloth,
about 80 per cent mght be using 1t
But at the present moment, our production
of coarse cloth 15 only 20 per cent But
we have other commitments also We
have got export commitments We have
commitments for other purposes We have
got commitments for indigenous purposes
1 feel, Sir, that 25 percent will able to meet
the demand ol these people who can
only purchase coarse cloth And if theres
any need for increasing the percentage,
there 1s nothing sacroscant about 1t, and 1
can raise it to 50 per cent also  An overall
view of the industry and the economy has
also got to be taken nto account

MR CHAIRMAN  Next question

RESOLUTION PASSED BY ALL INDIA MUSLIM
MAILIS MUSHAWARAT
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1The question was actually acked on
the floor of the House by Shm A G
Kulkarm

to Questions 28

Will the Minister of HOME AFFAIRS/
g WAl pe pleased to state

(a) whether Government are aware
that the All India Muslim Majhis Musha-
warat has recently passed a resolution
avoiding w0 condemn brutalities by the
Pakistan Government in  Bangla Desh,
and

{b) 1fso, whether the activities spon
sored by this organisation are being
examined by Government in the light of
security the country °

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF PER-

SONNEL /g 91T WL w1ina fawnn

R Usy WA (SHRI RAM NIWAS
MIRDHA) (a) Government have seen
press reports of the resolution passed by
the All India Muslim Majlis-e-Mushawarat
m 1ts meeting held early tn June, 1971

(b) Inview of the overwhelming up-
surge of sympathy and support for the
struggle of the people of Bangla Desh,
which has transcended all differences of
religron, language etc no significance need
be attached to some discordant views
expressed by a few However, the activi-
ties of organisations which may be | kely
to prejudice the security of the country
are kepl under waich

SHRIA G KULKARNI Sir, T am
aware that there 15 a microscopic minority
n this country of Muslims who are really
having such views as have been expressed
m the convention, and the Government has
also assured that a strict watch has been
kept on the activities of the organisations
In thts connection, may I know whether
the hon Mimister i1s awate that particularly
Sheikh Abdullah has opposed while draft-
ing the resolution of this convention, the
deletton of the last paragraph which reads
“when the Pakistant authorit es are repor-
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ted to have publicly expressed thew
willingness to receive back all then
nationals i their reception camps which
they claim to have established all along the
border’” ? This 1s totally false So, n
this connection, T want to know whether
the Government has taken any action
about the views of Sheitkh Abdullah and,
if so, what that action s

SHRI RAM NIWAS MIRDHA TIt1s
true that Sheikh Abdullah took a leading
part in this conference and he was very
active in this  He helped in the drafting
of the resolutron from which a quotation
has been given by the hon Member Even
1 that conference itself there were a lot
of people who disagreed with the approach
of Sheikh Abdullah and some of them had
walked out 1 protest  So 1t 15 not correct
to say that because certain individuals or
certamn organisations stilke discordant
notes sometimes, we should take an action
which 1s completely out of proportion

SHRTI A G KULKARNI T am really
suipiised at the views mentioned by the
hon. Mmuster because Sheikh Abdullah 1s
all along having an anti-national attitude
towards this country. He has not only
given his views in this seminar but also
m  Kashnur and other international
forums The Government 1s extending
him all hospitality. 1 would like to know
whether the Government, at least on this
pietext, would cut short all the hospitality
being shown to Sheikh Abdullah and leave
lim to face his own music while he 1s 1n
this country.

SHRI RAM NIWAS MIRDHA The
views of Sheikh Abdullah are well known
In this conference itself-—i1f I may inform
the hon Member—he at least described
hunself as an [ndiwan citizen which he had
not done for a long tme As regards
action against him, Government has not
hesitated to take action against hum 1n the
past and will not hesitate to do so 1n future
also 1n case he proves dangerous.

[5 AUGUST 1971 ]

to Questions 30

SHRI A G. KULKARNI
are meeting his expenditure

But you

SHRIMATI INDIRA GANDHI Al
these questions have to be viewed ta
much larger aspect, not because somebody
said someth'ng or did not say it I assue
the House that the Government 1s fully
aware of what 1s in the interest of the
country

DR (MRS$) MANGLADEVI TAL-
WAR Sir, in view of the assurance given
bv the hon Prime Minister, T do not
think there 1~ much fo say about the

question  Sir in view of , .

MR CHAIRMAN What 1s your
question ?

DR (MRS) MANGLADEVI TAT-
WAR In view of the threats made every-
day by the Pakistant President, General
Yahya Khan, I have only to add

MR CHAIRMAN  Kindly putyour
question, you have not to add

DR (MRS) MANGLADEVI TAL-
WAR  We haveto be very vigldant. 1
would like to know from the hon. Mims-
ter, altough these people arein a micro-
scopic minority, what the number of the
members of the organisation to which the
question refers 1s.

SHRI RAM NIWAS MIRDHA Well,
Sir, the Government 1s vigilant and we
will continue to be vigilant

SHR1 AKBAR ALI KHAN Will the
hon. Minister say whether this does not
represent the general view of the Mus-
Iims * On the other hand, many organi-
sations and seminars and the people
have unequnocally condemned the bruta-
It es and the mulitary junta of West
Pakistan.
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SHRI RAM NIWAS MIRDHA : Yes,
Sir, I said earlier that this represents or
this delinquency represents a very small
mnority among the Muslims and that
Mushm organisations by and large are in
consonance with the national stand on
this 1ssue.

DR BHAI MAHAVIR ; In view of
what the hon. Mmister has said, I would
like to know whether he 1s aware that the
weekly, Jamiat Times, has written 1n 1ts
editorial, as late as July 23 :

“To lay down such a condition for
the return of 1efugees 1s basically wrong.
The best thing’’ according to 1t, ““is that
U. N. should be asked to arrange for
the trek-back of the evacuees ™

I would like to know whether Jamiat
Times weekly represents any sect on of the
Muslims 1n the view of the hon, Minister
or not. And then the ‘Sangam’ . .

MR CHAIRMAN : This Question
relates to only one organisation.

DR. BHAI MAHAVIR That organi-
sation has representatives of all or most
Muslim parties in the country. He has
said something about the general view of
the Muslim organisations and members.
Sir, another correspondent of the ‘Sangam’
which 1s a paper published i Patna, has
gone to the length of saying, “The Sino-
Indian conflict of 1962 killed Nehru and
the Indo-Pak War of 1965 resulted 1n the
funeral of Lal Bahadur Shasiri. God
forbid there shouid be another war We
still cherish Indirajy’s life.” I would like
to know 1f the Government has to say
nothing on the comments which are dan-
gerous, which are mischievous and mus-
conceived.

SHRIMATI INDIRA GANDHI : It1s
true that there are some newspapers which
have been publishing such comments, but

[RAJYA SABHA]

to Questions 3

I do not think that we should get unduly
alarmed. If I may say so, with all respect,
there are some newspapers belonging to
the party of the hon. Member sitting
opposite who make equally dangerous and
equally misleading comments What we
have to see as a nation and as responsible
representatives of the people, 1s that we
do not fan these sparks of communalism
We know that they do exist and that they
exist among both Hindus and Muslims,
but we should not say or do anything
which fans this fire and allows 1t to spread,
specially at this moment when 1t would
be even moie dangeious than ever before

ot AFUL FAA ¢ ANAF, § A=A
Y & ag qAaT Argar g P g @
F W uEeR g, faad ak ¥ oard
AEIAT Y § oy =97 &Y § AT A8
AT UAET F WIEHI g ? FAT AGER
#1 59 417 #r gav & {F ag d warag
F mradt &

sitmat gfraen il @ ag A7 gHAT
AWE @AWY

SHRI BHUPESH GUPTA : Generally
Shn Sitaram asks a question after Shri
Rajnarain has asked one because he 1s a
match.

st TStATAT A, g% Adr

atgd fF OF #E sm @ |
ICEIE C - R o S v = -
STRT qg  qE  FgA AR

She 1s a match for him,

MR. CHAIRMAN . Now, please put
your question.

SHRI BHUPESH GUPTA - 1 have
paid tiibute to him. You area great
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parliamentarian. You have also got that
sight. You are a very good match.

st wATEmm oo, § oA
FEAT AGAT § AT T I LWL
¥ qgr =angan § 5, #& @0 z@wt
AT G AIST A K7 & q@aIg gor
ﬁ- .

MR. CHAIRMAN: Question Hour
over.

WRITTEN"ANSWERS TO QUESTIONS

TARING OVER OF ENTIRE IMPORT TRADE

*388. SHR1 JAGDISH PRASAD
MATHUR : Will the Minister of FOR-

EIGN TRADE/fgyr  amrqrz  #sit
be pleased to state :

(a) whether Government propose to
take ove: entire import trade;

{b) ifso, what would be the impact
on the industry as a result thereof:

(c) whether it is also a fact that the
All India Manufacturers’ Organisation has
urged the Government to exclude the small
scale sector from the purview of Govern-
ment’s decision; and

(d) if so, the reaction of Government
thereto ?

THE MINISTER OF FOREIGN

TRADE/3® =T ®&t  (sHR1
L. N. MISHRA) : (a) to (d) A

15 AUGUST 1971

to Questions 34
statement is laid on the Table of the
House.

STATEMENT

(a) Itis the policy of Government to
increase progressively the role of State
agencies in the import trade of the
country.

(b) to (d) Apprehensions have been
expressed from time to time that the State ~
agencies may not be able to import indust-
rial raw materials effectively. The State
agencies are, however, already importing
these raw malerials imter alia to assist
industries both in the large and small
scale sectors, in procuring raw materials
at reasonable prices. The impact of this
policy on industry in the country has, by
and large, been beneficial.

MARKETING OF PACEAGED TEA

*389. SHRI R.P. KHAITAN: Will

the Minister of FOREIGN TRADE/
fﬂ'aﬂ' AT e be pleased to
state :

(a) whether Government have decided
to set up a Tea Corporation for marketing
of packaged tea; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/
fagmr  emtaTy HAWA  H  gowHl
(SHRI A. C. GEORGE): (a) and (b) A
proposal to set up a Tea Corporation for
marketing of packaged tea is under consi-
deration of Government. Details of the
set-up of the Corporation and its functions
are being worked out.



